11.07.2017 J-1 PRONOUNCEMENT OF JUDGEMENT (APPLT. JURISDICTION)

COURT NO.36
HON'BLE MS. JUSTICE PRATIBHA RANI

AT 4.00 P.M

1. RSA 212/2014 SHIVAN MANDAL YOGESH CHHABRA
VS. MURARI MISHRA V.P. KATIYAR

COURT NO.15
HON'BLE MS. JUSTICE ANU MALHOTRA

AT 2.15 P.M

1. W.P.(C) 1272/2016 DELHI TRANSPORT CORPORATION SARFARAZ KHAN
VS. RAM AVTAR VINOD SHARMA

COURT NO. 12
HON'BLE MR. JUSTICE C.HARI SHANKAR

1. CRL.M.A. 7289/2017 VINOD SURHA & ANR. RISHI SOOD
IN CRL.M.C. 1143/2017 VS. STATE( GOVT. OF DEEPAK KHOSLA

NCT OF DELHI)
& ANR.

HIGH COURT OF DELHI
10TH JULY,2017 REGISTRAR (LISTING)



